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Present : Shri Deepak Verma, learned counsel for
apF I i cant

Shri R.P. Aggarwal, learned couns€l for
resFrondents

HA 854/2003

Condonation of delay in fi f ing the misc.

appl ication for extension of time for implementation

of order dated 13,1 1.2OOZ is al lowed.

HA 853/2003

The sole prayer made is extension of time to

comply with the orders passed by this Tribunal,

Keeping in view-the total'ity of the facts, time is

extended upto 30.6 ' 2003,

MA 853/2003 is disposed of.

(S.K. ra) (v.S. Aggarwal )
Chai rmanMember (A)
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